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Union of India appearing for the Respondents.

Applicant having faced a transfey}has

approached this Tribunal raising certain

grievances; which he aught to have raised

before his Authorities before the Department.

that the Applicant has not yet

It appears

sought redressal of his grievances- before his

Authorities. In the said premises this

Original Application is disposed of difecting

the Respondents to consider the grievances of

should

the Applicant for which the Applicant

make a reppesentation within 7 days hence,
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suolr a¥fepresentation is filed within 7

dgys,‘“ e £ ¥ undertaken, the

Adth&rltles/Respondents should give due
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consideration to the same by the end of

August, 2002. Until disposal of the said

representation, if made within 7 days, &o the

the applicant
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transfer order pertaining to

shall remain stayed.




